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reported that the total number of MIG
flaxs built by it during the 10 years
from 1972-73 to 1981-82 is 18,100. It
has further reported that during the 10
years ending 1981-82, 386 flats under
the General Registration Schemes upto
1976 and 346 flats under the New
Pattern Scheme; 1979 (HUDCO)
were allotted to SCs/STs under MIG

category.

(b) The DDA has reported that
the SC/ST registrants who applied for
allotment of flats against the releases
made from time to time under the
General Registration  Schemes upto
1976 were given adequate representa-
tion against the quota reserved for
them. In case SC/ST registrants were
not available, the flats were allotted
to the registrants under the general
category. The DDA  has further
reported that, under the New Pattern
Scheme, 1979 (HUDCO), the quota
reserved for SC/ST has been utilised
by them in full so far.

(c) There is 257 reservation for
SC/ST in the 3llotment of DDA
flats.

Deputationists Working in F.C.I.

5510. SHRI BHEEKHABHALI :
Will the Minister of FOOD AND
CIVIL SUPPLIES be pleased to state :

(a) whether Food Corporation
of India is bringing officers and staff
on deputation against the posts of
Managers/Senior Regional Managers/
Personal Assistants etc, causing wide
resentment amongst the employees and
FCI Employees Congress has repres-
ented against this policy;

(b) if so, the details thereof} and

(c) the action being taken on the
representation of the FCI Employees
Congress in this regard ?

THE MINISTER OF STATE OF
THE MINISTRY OF FOOD AND
CIVIL SUPPLIES (SHRI BHAGWAT
JHA AZAD) : (a) and (b) Officers are
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being brought against the posts of Man-
agers/Senier Regional Managers etc. on
deputation, as provided in the regula-
tions, since the inception of the
Corporation.

Recently two officials have also
been brought on deputation in the
office attached with the Chairman,
Food Corporation of India.

It is not correct to say that depu-
tation of officers has caused widespread
resentment among the staff. Only
one section of the employees through
one of the unions has respesented
against this.

(c) No action is considered necessary
in this regard.
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